
CENTRAL ADMINISTRATIIIE TRIBUNAL, ERNAKULAM BENCH 

O.A.No. 546 of 1998. 

Wednesday this the 8th day of April, 1998. 

QAM: 

HONBLE MR. A.V. HARIDASAN, VICE CHAIRMAN 

3ayalekshmi V., 
Choor akk attu, 
Niranam P.O., 
Thiruvalla. 	 .. Applicant 
(By Advocate Shri P.C. Chacko) 

V8. 

I. The Post Master General, 
Central Region, 
Ernakulam. 

2. The SuPerintendent of 
Poet Offices, Thiruvalla Division, 
Thiruvalla. 	 .. Respondents 

(Sy Advocate Shri TPPI Ibrahim Khen, SCGSC(rep).(Rl) 

The applicationhaving been heardon 8th April,1998 

the Tribuflal on the some day delivered the following; 

. R 0 E R 

The applicant is an aspirant for sølectlon and 

appointment to the post of Extra Departmental 8ranch 

Post Master (EDBPM for ahrt), Thattabhagam Post O??ic. 

She seeks a direction to the second respondent to consider 

her candidature also for the selection of EOBPLI, 

Thottabhagam Post Office, along with candidates sponsored 

by theEmployment Exchange and in the interview scheduled 

to be held on 13.4.98 or any deferred date. She has 

made her representation Annexura A-2 dated 27'1.3098. 

•. ..2/- 



V. 	 -2-' 

When the application cema up for hearing, learned 
first 

counsel appa8ring forreepondert:; states that in view of 

the ruling of the Hon'ble Supreme Court in .ExCiseSuparintend-

ant, Malkapatnam, Krishna District,  Andhra Pradesh 	Vs. 

K.8.N. •VswashwaraRao 	(1996) 6 5CC 216, the respondents 

uld consider the candidatUre of applicant also for 

selection and appointment to the post of EDBPM, ;Thottabhagaffl 

Post Office. 

3. 	in view of what is stated above, I dispose of this 

application with a direction to the first respondent to 

consider the candidature of the applict as valid for 

selection and appointment and to consider her in the 

interview which is schedulad to be held on 13.4.98 or any 

deferred date, to the post of EDSOM, Thottabhagam Post 

Off iee, though her name may not be sponsored by the 

Employment Exchange. No costs. 

rv 

Dated ., the 8th April, 1998* 

Yw 
.HARIO 	A 1AN 

VICE CHAIRMAN 



List o1'Jnnexures 

1. 	nnexure—A2: The representation dated 27.3,1998 
submitted by the applicant to the 
2nd respondent. 
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